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Commemorative stamp in    honour of 
Shri  Shyamji Krishna Vanna 

537. DR. BHAI MAHAVIR: Will he 
Minister of COMMUNICATIONS >e 
pleased to state; 

(a) whether it is a fact that the Cutch 
Philatelic Association Bhuj have irged 
Government to issue a^ com-nemorative 
stamp in honour of Shri Shyamji Krishna 
Varma, the doyen of revolutionary 
movement  of India; 

(b) whether Government have any inch 
proposal to bring out a stamp in lis honour; 
and 

(c) if not what are the reasons herefor? 

THE MINISTER OF COMMUNICA-
TIONS (SHRI C. M. STEPHEN): (a) fes, 
Sir. 

(b) No. Sir. 

(c) The proposal was considered )y the 
Philatelic Advisory Committee jut was not 
recommended. 

•riority list for Type IV    quarters in DIZ  
area,  Delhi 

538. SHRI ROSHAN LAL: Will the 
Minister of WORKS AND HOUSING be 
pleased to state: 

(a) whether it is a fact that Government 
maintains a priority list for giving change of 
'D' (IV) type quarters; 

(b) if so, what is the date of priority at 
present for change in respect of the first and 
the last person in the waiting list of persons 
who have asked for change for the 'D' type 
quarters in DIZ Area during the year  1979 
and  1980 locality-wise; 

(c) whether it is a fact that certain 
individuals have been given change for 'D' 
Type Quarters in the DIZ  Area out   of  
priority; 

(d) if so, what are the names of such 
persons, their date of priority and reasons for 
which they were given change out of priority 
during the above period; and 

 

(e) whether an enquiry is proposed to be 
instituted in the matter, is so, what are the 
details thereof; 

(f) if not, what are the reasons therefor? 

THE MINISTER OF WORKS AND 
HOUSING (SHRI P. C. SETHI)-, (a) Yes, 
Sir. 

(b) The date of priority for change 
is reckoned from the date on which 
an omcer gets himself registered for 
change. However, the date of priori 
ty for allotment of type 'D' accommo 
dation out of General Pool covered 
during 1979-80 was as follows:— 

 
(c) Yes, Sir. 

(d) (i) Shri O. P. C. Verma did not apply 
for change. His quarter came within the 
layout of quarters under construction and was 
required for demolition. He was, therefore, 
given change to type IV in 'Seemal Bagh' 
(DIZ Area). 

(ii) Shri Anil Gupta, did not apply for 
change. His quarter came within the layout of 
quarters under construction and was required 
for demolition. He was, therefore, given 
change to type IV in Feshwa Road flats in 
DIZ Area. 

(iii) Shri R. L. Bandlish applied for 
change and his serial No. in the Change 
Waiting list was 5074. His quarter was also 
required for demolition and he was given 
change in Peshwa Road flats in DIZ area. 

(iv) Shri D. B. Ailawadi applied for 
change and his name on the Change Waiting 
list was 5844. However, he was allowed 
change on medical grounds. 

(e) No, Sir. 

(f) No enquiry is proposed to be 
instituted as there has been no viola- 


